| TEM NO. 69 COURT NO. 5 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).1502/2009

(From the judgenent and order dated 30/06/ 2008 in CRA No.343/1987
of The H GH COURT OF CALCUTTA)

PRABI R MONDAL & ANR Petitioner(s)
VERSUS
STATE OF WEST BENGAL Respondent (s)

(Wth appln(s) for bail and office report)

Dat e: 14/09/ 2009 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE CYRI AC JOSEPH
For Petitioner(s) M. Pradip Ghosh, Sr. Adv.

M. Pijush Kanti Roy, Adv.
M. Mthilesh Kumar Singh, Adv.

For Respondent (s)
M. Satish Vig, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
e have heard | ear ned counsel for t he
respective parties.
Let this nmatter be listed for further
th

consi deration on 6 Cctober, 2009.

(Sheet al Dhingra) (Jugi nder Kaur)
Court Master Court Master



